
Item No. 9 

Status Note on the Fulfilment of Legal Obligations
The Authority in its 78th Meeting held on 28th June, 2013 at Item no: 2 recommended for submission of status note on the fulfilment of the legal obligations such as compliance of the following enactments:

1. Income Tax Act.

2. Service Tax Act.

3. PF and Gratuity Act.

It is submitted that Income Tax, PF and Gratuity Acts, Service Tax provisions have been complied with for the year ended 31st March 2017.  

Submitted for information of the Authority.
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